
N
a
m
e

 of
 t
h
e

 c
o
r
p
o
r
a
t
e
 d
e
b
t
o
r
:
 Sunshine

 H
o
u
s
i
n
g
 
&
 Infrastructure

 Private
 L
i
m
i
t
e
d
 

D
a
t
e

 of
 c
o
m
m
e
n
c
e
m
e
n
t

 of
 Liquidotion:

 2
n
d
 
J
u
n
e
 2
0
2
5

Details
 o
f
 Claimant

Department

List of
 s
t
a
k
e
h
o
l
d
e
r
s

 a
s
 
o
n
 
1
1
 April 2

0
2
6

List o
f

 o
p
e
r
a
t
i
o
n
a
l

 creditors
 
(
G
o
v
e
r
n
m
e
n
t
 dues)

(
A
m
o
u
n
t
 

in
Details

 of
 claim

 receive
Details

 of
 claim a

d
m
i
t
t
e
d

%
 s
h
a
r
e

 in

A
m
o
u
n
t
 covered b

y
Whether 

lien
er
 
lier

total
e
r
n
m
e
n
t

D
a
t
e

 o
f
 receipt

claimed
admitted

 
a
m

ature of
claim

lien o
r
 attachment

/attachment
pending

 d
i
s
p
o
s
a
l

(Yes/No)

3-Jun-25 
55,528.855

24,559,617

a
m
o
u
n
t

 o

claims
a
d
m
i
t
t
e
d2
.
3
4

1.04%

c
l
a
i
m

A
m
o
u
n
t

contingent
m
o
u
n
t

 o
f
 a
n
y

mutual
 dues,

 tha
m
a
y
 b
e

 set
 off

relected
A
m
o
u
n
t

of c
l
a
i
m

claim under
if a

n
y

emarh

R
e
c
e
i
v
e
d
 F
o
r
m
 B Submitted

 
During C

I
R
P
 Dtd. 20:03-2024

 (Ralendia
 Ganatra

mumbai.dcit.tds2.28н
2

 Asst. Commissioner of 
income Tax ITDS) Circe-2(2), Mumbai

State
Central

urayAshok AdR No.

IP-N02
3328

olvency Profes

R
.
 MISHRA

*
R

egemal
6226

VOTARY GOVT.

Maharas
ntra

O
F
 I
N
D
I
А

80,088,472
80,088,472


